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l|\ »upcr~>cssion of earlier orders, the following Committees of all the three districts i.e East,

_ vtt$ll'clild?ll'2:l District at Karkardooma Courts, Delhi are hereby re-constituted with immediate/es“ . . wt;
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A time of the

Co ittcc/Branches
Name of Judicial Officers

Hui ltli ' Maintenance
(‘unit
i

1-‘t-‘r-‘r/>r'r-‘ren.o.o.::-o.c:.o.

Principal District & Sessions Judge (East)/Chairperson '
Principal District & Sessions Judge (Shahdara)/Member ’
Principal District & Sessions Judge (North-East)/Member»
Gajender Singh Nagar, ASJ (SC-RC)-02, East/Member
Administrative Civil Judge, Eastl Member Secretary
Administrative Civil Judge, North East/Member
Administrative Civil Judge, Shahdara/Member .
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Sccu1'it_\= Committee
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d.
.Ld.
Ld.

Principal District & Sessions Judge (East)/Chairperson
Principal District & Sessions Judge (Shahdara)/Member
Principal District & Sessions Judge (North-East)/Member
Gajender Singh Nagar, ASJ (SC-RC)-02, East/Member

he DCP, Shahdara/Member
he DCP (Security)/Member "
Administrative Civil Judge, East/Member
Administrative Civil Judge, North Eastl Member Secretary
Administrative Civil Judge, Shahdara/Member

he In-Charge, Police Post, KKD Courts, Delhi/Member

W Cl\z1ml\c1' Allotment
Cuniniitlcc
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t-‘t"t“t'“t-' o.a.n.o.m
Ld.

Principal District & Sessions Judge (East)/Chairperson
Principal District & Sessions Judge (Shahdara)/Member
Principal District & Sessions Judge (North East)/Member
Administrative Civil Judge, East/Member Secretary
Administrative Civil Judge, North East/Member
Administrative Civil Judge, Shahdara/Member

The President, Shahdara Bar Association/Member A
The Hony. ‘Secretary, Shahdara Bar Association/Member"

4. (]l'lC\"?lllCC Rcdrevssal A
Committee for Advocates
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Sh.
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Princiiial District & Sessions Judge (East)/Chairperson
Principal District & Sessions Judge (Shahdara)/Menjber
Principal District & Sessions Judge (North-East)/Member
Gajencier Singh Nagar, ASJ (SC-RC)-02, East/Member

The President, Shahdara Bar Association/Member
The I-lony.< Secretary, Shahdara Bar Association/Member

5. Rt-siticutial Complcxl
N1 aintcnancc Committee l
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1 Sh.
West
2
3
4

Ms
Sh.
Sh.
Me

Districtl’Chairperson
. Surabhi Shanna Vats, ASJ-04, Shahdara/Member
Vinod Lloshi, ACJ-CCJ-ARC, East/Member Secretary
Ashwani Panwar, Pr. Magistrate, Juvenile Justice Board-V/
mber

Se. i l1.\liniaic l-1.\'aminc & Scrutiny
i[‘i\llllllillCL‘
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Chandra Shekhar, DJ Comimercial-02, East/Chairperson
Administrative Civil Judge, East/Member Secretary
Administrative Civil Judge, North East/Member
Administrative Civil Judge, Shahdara/Member Secretary

7. i.\"luintcnance & Cleanliness
ifoniniittcc i

l Sh. Gautam Manan, ASJ-05-cum-ASJ (Electricity),iEast/
Chairperson
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Naresh Kr. Malhotra, District Judge, Commercial Court-O6, J
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h. Manu Veidwan, ADJ-02, North-liast/Member
. Amitabh iRawat, ASJ-O3, Shahdara/Member
. Adminisirative Civil Judge, liast/Member Secretary
. Administrative Civil Judge, North liflSl/l\/lCmi)Cl‘
. Administrative Civil Judge, Shahdara/Member
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Libraryl Committee
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Sh. Gai tam Manflfl, /\SJ-05-cum-ASJ (Electricity),
t/Chairpers n
h. Nipun A asthi, ASJ-06/POCSO, Shahdara/Member
h. Kapil K ar, ADJ-01, North-East/Member
d. Adminisirative Civil Judge, East/Member SecretaryL-‘C/JV)
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Disastdr ” Management
Committee

l
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Tarun Sahrawat, P.O., MACT, Shahdara/Chairperson
Niti Phu ela, ASJ (SC) (POCSO), Shahdara/Member
Adminis ative Civil Judge, East/Member Secretary
Adminis ative Civil Judge, North liast/Member
Adminisirative Civil Judge, Shahdara/Member
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Environment & Horticulture
Committee
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MS. Kiran Binsal, District Judge, (Commercial Court-02)
Shahdara/Chairperson
Ld. Administrative Civil Judge, liast/Member Secretary
Ld. Administrative Civil Judge, North liast/Member
Ld. Administrative Civil Judge, Shahdara/Member

l11 Lock-Lip Committee
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. Alok Shtikla, ASJ-02/NDPS, East/C|13irpCl'S()l1
. ChiefMetropolitan Magistrate, East/Member
. ChiefM i tropolitan Magistrate, North-l-last/Member
ChiefMitropolitan Magistrate, Shahdara/Member

. Adminisirative Civil Judge, liast/Member SecretaryEEEEZZ

L1__4.

12 __Condemnation Board , Sh. Gautam ii/Ianan, ASJ-05-cum-ASJ (Electricity), liastl

i
Chairperson ;
Ld. Adminis ative Civil Judge, East/Member Secretary
Ld. Adminis ative Civil Judge, North liast/Member
Ld. Adminis ative Civil Judge, Shahdara/Member
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De-stress Room Maintenance
Committee C
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Sh. Pulastay Pramachala, ASJ-03, North-liast District/
Chairperson 1
Sh. Devender Kumar, Judge, Family Court-Ol , Shahdaral
Member I
Sh. Vineet lfiumar, ASJ-O2, l-I-Court, Shahdara l)istriet/
Member
Sh. Vinod Joshi, ACJ-CCJ-ARC, East/Member Secretary
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14 Committee dealing with
kiosk/space & extension/
renewal of lieenselcanteenl
dispensary
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Sh. Gajender Singh Nagar, ASJ (SC-RC)-O2,l~Iast/
Chairperson
Sh. Anil Kumar Paswan, ADJ-O4, liast District, Karka

Courts, Delhi. '-
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Ld. Adminis|trative Civil Judge, liast/Member Secretary
Ld. Adminisitrative Civil Judge, North liast/Member
Ld. Administrative Civil Judge, Shahdara/Member
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15 Creche Committee
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Ms. Niti Phtitela, ASJ-02 (SC-P()CSO) Shahdaral Chairperson
D Ms. Pooja Jdin, ADJ-03, East/Member
Ms. Sonika, iMetropolitan Magistrate-04, liast/Member
Ld. Administrative Civil Judge, liast/Member Secretary
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16 Commiittee dealing with the
matter, pertaining to E-
tendering for outsourcing of
Private Security Guards and
Sanitation/ Housekeeping

‘ 1
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l

Sh. GajenderlSingh Nagar, ASJ (SC-RC)~O2,l:1ast/
Chairperson,
Sh. Akash Jain, ASJ—O4, East/Member
Ld. Administrative Civil Judge, East/Member Secretary
Ld. Adminisitrative Civil Judge, North East/Member
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\\'0l'l\/t)ll1Cl' work. 5. Ld. Administrative Civil Judge, Shahdara/Member

l7. Stud} Circle 1. Sh. Shankar Narayanan, ASJ-0l(POCSO), North-East/
Chairperson

2. Ld. Administrative Civil Judge, East/Member Secretary
3. Ld. Administrative Civil Judge, North East/Member
4. Ld. Administrative Civil Judge, Shahdara/Member

18. ()1llil Commissioner . h. Alok Shukla, ASJ-02 (NDPS), East/Chairperson
(‘ommittcc Sh. Nipun Awasthi, ASJ-06 (POCSO), Shahdara/Member

3. Ms. Mayuri Singh, PO-MACT, East/Member
4. Sh. Vinod Joshi, ACJ-CCJ-ARC, East/Member Secretary

_ 5. Ms. Renu Chaudhary, MM (Mahila Court-01), North-East/
, Member \
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“ ‘ \ ll » » itioh ol‘ Lockers of l. Ms. Kiran Bansal, District Judge, (Commercial Court-02),
nt;\\ .; renovated Ladies Bar Shahdara/Chairperson
l<iiom. Karltardooma Courts 2. Ms. Savitri, ASJ-02, North-East/Member

3. Ms. Niti Phutela, ASJ-02 (SC-POCSO) Shahdara /Member
4. Ms. Swati Katiyar, ASJ (SFTC), East/Member
5. Ms. Archana Kumari, Advocate/Lady Member Executive,
Shahdara Bar Association, Member.

6. Ms. Vidya Sevda, Advocate, Member.
7. Ms. Shweta Gupta, Advocate, Member.

J0. Stib-Coinmittee to Chamber 1. Sh. Gajender Singh Nagar, ASJ (SC-RC)-02, East/
/\llotment (fommittee Chairperson

' 2. Sh. Vikas Garg, ADJ-05, East District/Member.
3. Senior Civil Judge, East District/Member.
4. Senior Civil Judge, North East District/Member.
5. Senior Civil Judge, Shahdara District/Member.
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; Thu .\< ' I-eiiiii-(‘(‘.1-cum-ARC. shall be the Member Secretary of the Committee in which he is one of the member and allthe
con iiiiiiiiciition Slltlli he made in his name and under his signature and under the directions of Chairman ofthe Committee.

I Thu \'.JiIli‘c'l' <t-ui-t~t:ii'_\' shall further address all the communication to the Pr. District & Sessions Judge, East for further
acti in miiainunic;ilion_

"I All 1’ tin" ilL‘\.'lSlUll oi‘ the Committee have been approved, consequential action, including issuance of all necessary
con tiitli1§.ilitm(<l'01'tlCl‘lS) and fellow-up. shall be undertaken by the Officer ln-charge through the concemcd branch.

,- Rel t‘\|l|llt'Ill l.LlHt‘ll t‘omi_iiittcc is hereby discontinued.

rm“. O3(S 1 Jam)
Principal Di I Sessions Judge

East District K tooma Courts, Delhi

No.1; t -e/- 0 /vi-. l)&SJ(East)/KKD/Delhi ‘ Dated <3 QZQ [Q6Q7
Copy" ~_»_i_'\\_:i_i-tli.-tl for information & necessary action to:-
l. The \'Q\__'l.\ll‘Ltl' (iCllUl'£ll, llon'ble lligh Ci)UI1 of Delhi, New Delhi.
2. The )l'lli\.‘i|1lli l)istrict and Sessions Judfe (HQs), Tis l-lazari Court, Delhi.
3. lhc ‘rint'ip;il l)i$ll'lCl & Sessions Judg , Shahdara, Karkardooma Courts, Delhi.
4. The l'l'lllt.‘liJ2li l)istrict & Sessions Judge, North East, Karkardooma Courts, Delhi.
5. Con criietl Judicial ()l“ficers, Karkardooma Courts, Delhi.
6. The \(lll1il'llSll‘klliVC Olilicer (Judl.)/lncharge all the Branches, Karkardooma€ouits, Delhi.

‘\,Vl‘he \ t~ wile (Tonnnitice, 'l'is llazari Courts/Karkardooma Courts, Delhi.. , . , 1/
8.1-or ;» ~.|.lillg on l./\\‘ l-.l{S.
9 18 I lti\i_iittl

Principal District & S ~'ons udge: East District
Karkar a Courts, Delhi
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